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effect -

: E;Jame_ 6f ”ti;e official

S.No.

The following posting and transfer of the undermentioneq off;

———

From

Ms. Swaraj Kuman

l E.C.-3407

cials are hereby made with immediate

To

ISr. PA in the court of p Ruchika
Singla, Ld. AS] (NW), Rohin; Courts
Delhi. '

" Sh.Hari Om Bhardwaj
2. S/o Sh. Ram Kishan
E.C.- 73135589

Sr. PA in the court of Sh. Babru Bhan,
Ld. ACMM (NW), Rohini Courts, Delhi.

| .

i Sr. PA in the court of Ms. Ritika K

'Ld. MM NIA Digital Coyry N:n SSIZ,
|(NW), Rohini Courts, Delhj, .

Ms. Sushma Kuman
3 W/o Sh. Hemant Kumar
EC.- 11891821

Sr. PA in the court of Sh. Abhinav Singh,
Ld. Civil Judge (NW), Rohini Courts,
Delhi.

'PA in the court of Sh. Abhinay Singh
Ld. Civil Judge (NW), Rohini Courts.
Delhi, ’

Ms. Ram Kumari
4 D/o Sh. Bhola Prasad

_—

PA in the court of Ms. Ruchika Singla,
Ld. ASJ (NW), Rohini Courts, Delhi.

PA in the court of Sh. Babry Bhan, Ld.

PA in the court of Ms. Ritika Kansal, Ld.
MM NIA Digital Court No. 02 (NW), |

' ACMM (NW), Rohini .
E.C.-47547804 | & (NW), Rohini Courts, Dehi.
' Sh. Ravinder Kumar
5. S/o Sh. Dalip Singh
EC. -24987325

. |Sh Ashutosh Mishra
. 6. {S/o Sh. Yogender Mishra

Rohini Courts, Delhi. |

JA in Care Taking Branch, Rohini|JA in Library Branch, Rohini Courts,
Courts, Delhi. Delhi.

Reader/SJA in the court of Sh. Abhi o e
Singh, Ld. Civil Judge (NW), Roll?; ‘: SJIA in Digitization Cell, Rohini Courts,
'EC.-39798280 Courts, Delhi Dethi

Note:' 1. The Transfer/Posting Order No.F2(2)/Admn (NW)/RC/2022/3439-3482 dated 31.01.2022 in
; .01, respect of
Sh. Gopal Chand S/o Sh. Mata Deen (E.C. - 70756191) stands cancelled. P

2 Nnv(‘rom.plialwe of this order immediately or proceeding on leave shall be considered deliberate

NSUDOTAInAtOoN

OF mgwmphnaw action shall be taken against the official as per

(SU%E%I\,I;jIAR GUPTA)

PRINCIPAL DISTRICT & SESSIONS JUDGE (NW)

ROHINI COURTS, DELHL
No.F2(2)/Admn.(NW)/RC/2022 ‘A 03| 2[ Q
A = Dat e
Copy forwarded for information and necessary action to:- . i

1) The Ld. Principal District & Sessions Jug i i i
P ge (HQs), Tis Hazari Courts, Delhi.
2) The Judicial Officer/Officer In-charges concg:;l,ed, Rohini Courts, Delhi.
3; g}w gﬂizeé I(r};fAhaorgg) Accounts Branch Rohini Courts, Delhi.
e Sr. j -0.(J), Administration B -I & II (Central), Tis Hazari i
5) The Record Officer, North-West, Rohini Crgﬂftg IDg;lhi.( o S S ey

6) T : : . (
) The Dealing Official, Personal File, Administration Branch-I & II (Central), Tis Hazari Courts, Delhi.

7) TAe Dealing Official, ACR Cel] Tis Hazar: .
i : : Thi.
Qy?‘ e Web-site Committee, Tis Hazari Czarrt; CE:E?’ e

9) The Dealing Official, Server Room, Rohini court/Tis Hazari Courts, Delhi.

10) Personal Office of the undersigned
11) The Facilitatipn Centre, Rohin; Coﬁrts Delhj
i bk St o Coms o
the Centralized skt th‘r{c?ul;ﬁ ie:t, Rohini Courts/Tis Hazari Courts, Delhi for uploading this order on
14) The official(s) concerned, YERS,
15) Thg Dealing Official, Rg | Bra
Relieving Report ang the Join;

' nech, Rohiy; Courts, Delhi with the direction to send copies of each of the
the Administration Branch-1 &

l}I Repory of the above said official, on immediate receipt of the same, to
(North-Wegt), Rohini Courts, Delhi.

PRINCIPAL DISTRICT & SESSIONS JUDGE (N W)
ROHINI COURTS, DELHI,




